ITEM NO.31 REGISTRAR COURT. 1 SECTION XVIA

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

BEFORE THE REGISTRAR MR. PAWAN DEV KOTWAL
Transfer Petition(s) (Civil) No(s). 1250/2015
KHUSHBOO ANIL VERMA Petitioner (s)
VERSUS

ANIL VIJAY VERMA Respondent (s)
(With appln. (s) for stay and Office Report)

Date : 27/03/2017 This petition was called on for hearing today.
For Petitioner (s) Mr. Rajiv Shankar Dvivedi, Adv.

Mr. H.S. Bhatti, Adv.

Mr. Reepak Kansal, Adv.

For Respondent (s) Mr. Ranbir Singh Yadav,Adv.

UPON hearing the counsel the Court made the following
ORDER

Last opportunity to the sole respondent for filing counter
affidavit within four weeks' time and Registry to process
immediately before the Hon'ble Court whether counter affidavit is

filed or not, as further opportunity is declined.

(PAWAN DEV KOTWAL)
Registrar
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